464

BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

APPEAL NO.27 OF 2024

IN THE MATTER OF-

INDO TECH WASTE SOLUTION ..... APPLICANT
Versus
UPSEIAA & ORS. .... RESPONDENTS
INDE X R
SL. |PARTICULARS | PAGES |
NO. B o ,
1. | Response/ Reply on behalf of U.P. Pollution|1 -6 |

Control Board.

NEW DELHI

DATED: 25.09.2024
: \\,7;_7/\/

(PRADEEP MISRA& DALEEP DHYANI)

Counsel for Respondent/ Uttar Pradesh Pollution Controi Board
138, New Lawyers Chamber,

Supreme Court of India,

New Delhi-110001

_ (M.) 9810252518

Email: Pradeepmisra@yahoo.com




- ..,.,.'.,.. T N TR PR =S L

465

egn, NO-

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Appeal No. 27/2024

IN THE MATTER OF:

Indo Tech Waste Solution
...... Applicant
Versus

UP SEIAA& Ors. Respondents

Order Date- 24.07.2024
Next Listing Date- 26.09.2024

RESPONSE ON BEHALF OF RESPONDENT NO.-4, UTTAR PRADESH

POLLUTION CONTROL BOARD, IN COMPLIANCE TO THE ORDER

DATED 24.07.2024 PASSED BY THE HON'BLE NATIONAL GREEN
TRIBUNAL, PRINCIPAL BENCH, NEW DELHI,

Eapiry Date =
75/6/2029
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1. That the deponent is working on the abovementioned post and
being authorized officer in the captioned matter and well
acquainted with the facts and circumstances of the case and as
such I am well conversant to swear this affidavit.

2. That a notice from the Hon’ble National Green Tribunal has
been received wherein a file reply/response to be file as per
directions of the Hon’ble Tribunal vide order dated 24.07.2024.

Response-

3. That allegation made by the appellant regarding the preparation
of the report dated 07.05.2024 is wrong hence denied. Further it
is submitted that the CBWTF in question is proposed at Khasra
No. 1161, Village- Kumraua, Block- Saron, Tehsil & District-

Kasganj, UP and it is stated in para 1.12 of the memo of appeal

that 6 districts namely Kasganj, Hathras, Etah, Aligarh, Badaun

and Sambhal are under the area within 75 kms from the proposed
CBWTF.

- That it is pertinent to mention here that 4 CBWTFs has already

been established in the Coverage area. The detail of the same as

stated hv the annellant in wa-
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Q&
S.No
AL Name of CBWTF I
1 M/s Biomedical Waste Disposal Agency
Mathura
2 M/s TR

T Coverage Area_

-R.R. Waste Management Pvt.
Ltd. Agra -

"Mathra
Hathras
Etah
Aligarh
Kasganj
Firozabad
Sambhal
Agra
Hathras
Firozabad
Mainpuri

ainpuri

— T

M/s Green House Waste Management | Mainpuri

Farukkhabad
Firozabad
Etawah

Etah

M/s Punahchakran Pvt. Ltd. Sambhal

Moradabad
Bulandshahar
Sambhal
Badaun
Aligarh
Hathras

Etah

Kasganj

It is also pertinent to mention here that the coveragéwéiré;bf

proposed CBWTF in question is already covered by the aforesaid

4 CBWTF’s as mentioned in the above chart.

That the details of the Biomedical Waste Installed Capacity,

present disposal quantity as per the annual return present

disposal quantity within 75 km. from the proposed CBWTF in

question and the unutilized capacity of all the 4 CBWTF's has

been provided as below in the Regional Office, UPPCB, Aligarh

report dated 07.05.2024:

S.No. Name and

Installed Pres
ent
address of CBWTF Capacity disposal
(kg/day) quantity

(kg/day)
as per

Present
disposal
quantity
(kg/day)
Within 75

Unutilized
Capacity
(kg/day)
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I | annual | km. from
return Indo
Tech |
1 | M/s  Biomedical | 2500 | 2500 1748 0
Waste Disposal
Agency Mathura
2| M/s 5000 80 18 4920
Punahchakran Pvt. ’
Ltd. Sambhal ]
3 | M/s JRR. Waste | 4800 1800 189 ! 3000
Management Pvt.
Ltd. Agra | —
4 | M/s Green House 4800 315 175 “ 4485
Waste
Management 1
Mainpuri |
17100 4695 2130 ‘ 12405

That as per the aforesaid table which forms part of the report
dated 07.05.2024, the total installed capacity of the aone said 4
CBWTFs is 17100 kg/day whereas the total unutilized waste
capacity in the coverage area of these 4 CBWTFs is 12405 kg/day
(which is adequate for additional 45,000 beds approximately) and
is sufficient for biomedical waste generated for the next 10 years.
Furthermore a chart depicting the area covered under 75 Km.
radius of thé aforesaid 4 CBWTF’s alongwith the 75 km. radial
area of the proposed CBWTF on Google Earth s also enclosed and
it can be readily observed that the catchment area of the

proposed CBWTF is already covered with these existing 4

CBWTEF’s with an unutilized Capacity of 12405 Kg/day. The copy of

Name: R.P. Bansal
Area: New Delhi
Rean. No. 10678114
‘Expiry Date:
261612029

the report dated 07.05.2024 ang Google Earth Map are being

b\
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.5-
annexed as Annexure No.-R4/1 and Annexure No.-R4/2 to this

response, respectively.

. That with regard to the establishment of new CBWTF in the State

of Uttar Pradesh, UPPCB has conducted gap analysis in some
cases in the light of the revised guideline of CPCB as per Common
Biomedical Waste Treatment and Disposal Facilities, 2016.
Further, the process of conducting comprehensive gap analysis
for entire State of UP taking into account projection for next 10
years has been initiated and the same is under process.

That averments made by the appellant regarding the diminishing
Gap after 2 years is wrong and baseless hence denied. It is further
submitted that the according to the memo of appeal, the 6
districts as mentioned above pertaining to the appellant’s unit,
district Bulandshahar and Moradabag are not covered therein
which were there in the catchment area of M/s Punahchakran
Pvt. Ltd., Sambhal hence the reduction in Gap is reflecting in the

report, contained as Annexure Ng_ R4/1 to this response.

. That for the facts and reasons stated above it is most respectfully

Name: R.p. Bansa)
Area: New Delhi

Regn. No. 10678114
Expiry Date :
281612029
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pleased to dismiss the present appeal with cost in the interest of

the justice.

A

\G)

Verified at k 4 )
\”r

st

Deponent

LERIFICATION

............ 83¢Qﬁ45eptember 2024

that the contents Sf the above affidavit are true and correct to the

best of my knqwledge and belief and nothing material has been

§ncealzd there form.
IDENTIFIED BY

Name: R.P. Bansal
Area: New Delhi
Regn. No. 10578/14
Expiry Date :
281612029

=

Deponent

Identify by Shri Smt....J " a

oo'eme‘az?aev/némed beéfors me at D l i M\W
S. No

Certified that the ¢ 'ﬂ)ov?amed D ponenl

The conterfts 5t the affidavii whishaiby g
been read & explalned to me are and
correct otary
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1 916 ® g1 A% 2016 § 4eNfUd Revised Guidelines for Common Bio-
and Disposal Facilities (URL- hitps://cpcb.nic.in/uploads/Projects/810-
Bio Medical Waste treatment facilities.pdf) # Common Bio Medical Waste
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guidelines, buffer zone represents a separation distance between the
the receptor - following the principle that the degree of impact
e following parameters may be considered for ascertaining buffer

from wastes stored in the premises

o ash and fly ash.

to its area of operation in order to
enhancing its operational flexibility as
and disposal of bio-medical waste as
the location of the CBWTF should be in
er the Environment (Protection) Act,
State Pollution Cantrol Board (SPCR)/

W industrial area without any

it shall have minimal
zone distance from the
t referring the matter
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) = B/PCC
{ii) prescrining stringent standards for operation of the CBWTF by the spce/

(ib) adaption of zero iquid discharge by the CBWTF and

- : BWTE < yrove that the facility is
{iv}in case of any complaints from the pubhe, then CBWTF should prove tha i
1f SPCB/PCC Is not in a

not

causing any adverse impact on environment and habitation (0 the vianity '
position to resolve the issue relating to butfer zone while selecting the site for CBWTEs, 10 SUCT a4 £at,
SPCBs/PCCs may refer the matter to CPCR.

{¢) The CBWTF can alsa be developed as an integral part of the Hazardous Waste T('--‘vﬂ”“r'”'
Storage and Disposal Faciiity {TSDF) subjeci to obtaining of necessary approvals from the avtharities
concerned including ‘environmental clearance’ as per Environmental Impact Assessment 2006 and
further amendments notified under the Environment (Protection) Act, 1986, provided there 1S no
CBWTF exist within 150 KM distance feom the existing T50DF

7) Land requirement

Sufficient land shall be allocated to the CBWTF to provide all requisite systems which inciude
dedicated space for storage of waste (both treated and untreated), waste treatment eguigment,
vehicle washing bay, vehicle parking space, ETP, incineration ash storage provision, admimsirative
room, space for DG Set elc...

(a) Preferably, a CBWTF shall be set up on a plot size of not less than one acre n all the areas
However, 3 CBWTF can bo developed in adjacent plots but cannot be set up in two or more different
piots lacated in different areas. Separate plots can pe permitied anly for vehicle parking if located in
the close vicinity of the proposed CBWTFs or the existing CBWTFs.

{b] In case of upcoming or new CBWTFs {both in municipal fimits with population more than
25 lakhs or in rural areas), the land area requirement may be refaxed (but in any case not less than 0.3
acre} gy the SPCB/PCC, with additional contra!l measures such as zero liquid discharge, ncrease in
stack height, stringent emission norms, odour control measures or any other measures felt necessary
by the prescribed authority on case-to-case basis, anly in cansultation with CPCR.

8) Coverage area of CBWTF

Suggested coverazge area for development of a CBWTF is as follows:

a) A CBWTF located within the respective State/UT shall be allowed to cater healthcare units
situated at a radial distance of 75 KM. However, in a coverage area where 10,000 beds are not
available within a radial distance of 75 KM, existing CBWTF in the locality {located within the
respective State/UT) may be allowed to cater the healthcare units situated up to 150 KM radius
w.r.te its location provided the bio-medical waste generated is collected, treated and disposed of
within 48 hours as stipulated under the BMWM Rules.

bl In case, number of beds is exceeding >10,000 beds in a locality (i.e. coverage area of the
CBWTF under reference) and the existing treatment capacity is not adequate, in such a case, a new
CBWTF may be allowed in such a locality in compliance to various provisions notified under the
Environment (Protection} Act, 1986, to cater services only to such additional bed strength of the HCFs
focated.
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Name:-JRR Waste
Management, Agra

Distance from Indotech :- 91 Km
Treatment:- 1800 Kg/day
Capacity:-4800 Kg/day

Unutilized capacity:- 3000 Kg/day

Name:-Punah Chakran Pvt
Ltd, Sambhal

Distance from Indotech :- 40 Km
Treatment:- 80 Kg/day
Capacity:-5000 Kg/day
Unutilized capacity:- 4920
Kg/day

Indo Tech Waste
Solutions,
Kasganj

Name:-Green House Waste
Management, Mainpuri
Distance from Indotech :- 85 Km
Treatment:-315 Kg/day
Capacity:-4800 Kg/day
Unutilized capacity:- 4485

Kg/day

Name:-Bio Medical Waste
disposal, Mathura

Distance from Indotech :- 85 Km
Treatment:-2500 Kg/day
Capacity:-2500 Kg/day
Unutilized capacity:-0 Kg/ day
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9/25/24, 12:07 PM Yahoo Mail - Appeal No 27 0f2024 Indotech Waste Solution Vs UPSIDC

Appeal No 27 0f2024 Indotech Waste Solution Vs UPSIDC

From: Pradeep Misra (pradeepmisra@yahoo.com)
To: consult.legalavenues@gmai.com

Date: Wednesday, September 25, 2024 at 12:06 PM GMT+5:30

Sir
Please find attached the Document
With Regards,

(PRADEEP MISRA)

’_Lj Indotech Reply.pdf
4.8MB

about:blank
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